
Date of 
receipt

Amount claimed Amount of claim 
admitted

Nature of 
claim

Amount covered by 
security interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% voting 
share in

CoC

1 Securities And Exchange
Board Of India

08-01-2025               12,10,00,000             12,10,00,000 -                                      -                        -   - 0.00%                        -                           -                -                                   -   -

2 The Deputy Commissioner
Of Income Tax, Circle -
1(1), Kolkata

31-12-2024                 3,74,99,455               3,74,99,455 - 0.00%

3 Employee’s State Insurance
Corporation

12-02-2025                    78,53,452                  78,53,452 - 0.00%

4 National
Securities
Depository Limited

31-12-2024                    52,62,509                  52,62,509 - 0.00%

              17,16,15,416             17,16,15,416  -                                      -                        -                -   0.00%                        -                           -                -                                   -   TOTAL

Annexure - 7
Name of the Corporate Debtor: IKF Technologies Limited ; Date of commencement of CIRP: 13-12-2024; List of Creditors as on: 16-10-2025 List of Operational creditors (Government Dues)

(Amount in Rs.)

Sl. No. Name of the Creditor Details of claim received Details of claim admitted Amount of 
contingent 

claim

Amount of any 
mutual dues 

that may be set-
off

Amount 
of claim 

not 
admitted

Amount of claim 
under verification

Remarks if any


